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Supply o f Shoes to Poland

/  Shri S. M. Banerjee:
Shri Prabhat Kar:

W ill the Minister o f Commerce and 
Industry be pleased to state:

(a ) whether orders tor 54,000 pair 
o f shoes have been placed on India 
by the Polish Government; and

(b ) if so, whether this order w ill 
Also be completed by the National 
Small Industries Corporation (P r i­
vate) Ltd.?

The Minister o f Commerce (Shri 
Kanungo): (a ) and (b ). Yes.

Kamatak Khadi and Cottage 
Industries Board

1476. Shri Sug-andhi: W ill the
Minister o f Commerce and Industry
be pieased to state:

(a ) whether it is a fact that the 
Zonal Head Office of the Kamatak 
Khadi and Cottage Industries Board 
was shifted from Hubli to Bangalore 
and agajn from Bangalore to Dhar- 
war within the last three months;

(b ) i f  so, the dates o f shifting and 
the expenditure incurred thereon; and

(c ) what amount o f rent per 
month is being charged for the build­
ing where the office is now housed at 
Dharwar?

The Minister of Industry (Shri 
Manubhai Shah): (a ) to (c ). The
required information is being collect­
ed and w ill be laid on the Table of 
the Lok Sabha in due course.

Scheduled Castes Personnel in 
Fxternal Affairs Ministry

_ /  Shri I>. A. Katti:
\  Shri Siva Raj:

W ill the Prime Minister be pleased 
to state the number of Scheduled 
Castes personnel in the Ministry of 
External Affairs and their proportion 
to the total number?

H ie  Pepn tr Minister o f External 
Affairs (Shrimati Lakuhml Menom):

The number of Scheduled Castes, 
employees in the Ministry of External 
Affairs is 84. Their proportion to the 
total strength is 3-5 per cent, approxi­
mately.

PAPERS LA ID  ON THE TABLE

A m e n d m e n t  t o  T e a  R u l e s

The Deputy Minister of Commerce 
and Industry (Shri Satish Chandra): 
Sir, I  beg to lay on the Table, under 
sub-section (3 ) of Section 49 o f the 
Tea Act, 1953, a copy of the Notifica­
tion No. SRO. 2744, dated the 31st 
August, 1957, making certain amend­
ments to the Tea Rules, 1954. [Placed 
in Library. See No. S-257/57]

N o t if ic a t io n  is s u e d  u n d er  N a t io n a l  
H ig h w a y s  A ct

The Minister o f Transport and 
Communications (Shri Lai Bahadur
Shastri): Sir, I beg to lay on the 
Table, under section 10 of'the Nation­
al Highways Act, 1956, a copy o f the 
Notification No. SRO. 2761, dated the 
31st August, 1957. [Placed in Library. 
See No S-259/57]

R e p o r t  o n  L a b o u r  M a n a g e m e n t  in ' 
T a t a  I r o n  a n d  S t e e l  C o m p a n y

The Deputy Minister of Labour (Shri 
Abid A U ): Sir, 1 beg to lay on the 
Table a copy of the Report on Labour 
Management, Consultation and Co­
operation in the Tata Iron and Steel 
Company. [Placed in Library. See No. 
S-256/57].

COMMITTEE ON PR IVATE  MEM­
BERS’ B ILLS  AN D  RESOLUTIONS

S e v e n t h  R e p o r t

Sardar Hukam Singh (Bhatinda): 
Sir, I beg to present the Seventh Re­
port of the Committee on Private 
Members’ Bills and Resolutions.

COMMITTEE ON PETITIONS

F ir s t  R e po rt

Shri Barman (Cooch Behar—R e ­
served— Sch. Castes): Sir, I  beg {k-




